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P!\:PeRS LAID ON THE TABLE 

National CooperatlYe Development 
CllrporatioD (First Amendmeat) 

Rula 

THE MINISTER OF FOOD AND 
AGRICULTURE AND LABOUR, EM-
PLOYMENT AND REHABILITATION 
(SHRI JAGJIWAN RAM): I bag to lay 
on the Table a copy of the National 
Cooperative Development Corporation (first 
Amendment) Rules, 1969, publish~ in 
Notification No. G. S. R. 2'44 in Gezelle 
of India dated the 4th October, 1969 (English 
version) and G. S. R 2596 in Gaulte of 
India dated the 8th November, 1969 (Hindi 
versiDn), under sub-seetion (3) of seelion 22 
of the Nalional CoopeJative Development 
Corporalion Act, 1962. II'·aCt!'/ in library. 
SH No. LT·1997/691 

CerllHed Accounts of Indian Institute 
of TechnolO&y, Kanpur 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
RAO) : I beg 10 lay on Ihe Table a copy of 
Ihe Cerlified Accollnts of the Indian Instilute 
of Technology, Kanpur for the year 1967 68 
along with the Audil Reporl thereon. under 
sub-section (4) of section 23 of the Institute 
of Technology ACI. 1961. {Placed in library. 
See No. LT-I 998/69 I 

Clnemalograph (CeDsorshlp) Tblrd and 
Fourth Amendment Rules elc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DE-
PARTMENT 'OF COMMUNICATIONS 
(SURI SHBR SINGH): On behalf of Shri 
Satya Nafllyan Sinha, 

I beg to lay on the Table : 
(1) A copy each of the following Noti· 

fiClitions (Hindi and EnSlish versions) 
under lub·seclion (3) of section 8 
(of the Cincmalosrftph Act, 1952 : 
(i) The Cinematollraph (Censorship) 

Third Amendment Rul~s. 1969, 
published in Notification No. 
G. S. R. 2062 in Gazelle of 
India dated the lOth AUluat, 
l~. 

(Ii) The CinlllllllolraPh (Censorship) 
Fourth Amendment Rul"" 1969. 
published in Notification No. 
G. S. R. '22'7 in Gazelte of 
India dated the 20th Septemilcr, 
1969. [Placed I" library. Se, 
No, LT-1999/69] 

(1) A copy of the Fourth statement 
showilll decisions taken on one more 
recommendation of the Committee 
on Broadcastinll and Information 
Media on Documentary Films and 
Newsreels. [Plaud t"lIbrary. S" 
No. LT-2000/69] 

Metalllreroul MIDel (Second Ameadmeot) 
R'aulatlolUl and Employees' Provl-

deDt Fundi (Fourth A_ndmenl) 
Scbe_ 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH) : 
On behalf of Shri Bhagwat lha Azad, 

I beg to lay on the Table : 
(I) A copy of the Metalliferous Mines 

(Second Amendm~nt) RegUlations, 
1909, published in Notification No. 
G. S. R. 2293 (EnaJiah version) and 
G, S. R. 2294 (Hindi version) in 
Gazelle of India dated thc 27th 
S~ptember, 1969, under sub-seetion 
(7) of section 59 of the Mines Act, 
1952. [Plaud t"lIbrary. See No. 
LT-200J I69] 

(2) A copy of the Employees' Provident 
Funds (Fourth Amendment) Scheme, 
1969, published in Notification No. 
G. S. R. 192' in Gazette of India 
dated the J 6th ADlust, J 969, uuder 
sub-section (2) of section 7 of the 
Employees' Provident Fund Act, 
1952. [Placed 1"lIbrary. S_e No. 
LT -2002/69 J 

Notl8c:atlou nder tile Salar Junl 
M __ Aet etc. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRIMATI 
JAHANARA lAIPAL SINGHI: On be-
half of Shri Bhakt Darshan, 

I bell to lay on the Table : 
(J) .,. 4IOpY e.ch or the foJlowina noti-

fk:atioDs uuder lIIb-sectiOQ (3) of 


